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Salo of Standard Milk by Mother 
Dairy (Delhi) In areas not covered by 

DjMLS.

7742. SHRI K. A. RAJAN: Will the 
Minister 0f AGRICULTURE AND 
IRRIGATION be pleased to state;

(a) whether whole milk is sold by 
Mother Dairy (Delhi) in poly bags at 
the cost of Rs. 1.50 per packet; and

(b) if so, whether standard milk 
will also be sold in poly bags to areas 
■where there are no milk booths of 
DMS i.e. in Laxmi Nagar and Shankar- 
pur?

THE MINISTER OF AGRICULTURE 
AND IRRIGATION (SHRI SURJIT 
SINGII BARNALA): (a) Yes Sir.

(b) There is no proposal of Mother 
Dairy to sell Standardised Milk in 
Polypacks at present. Efforts are be­
ing made to sell whole milk in Poly­
packs ex-Mother Dairy Booths located 
at Geeta Colony through home delivery. 
However, response for homp delivery 
service from the residents of Laxmi 
Nagar and Shakkarpur is not very en­
couraging for this type of milk at 
present.

Assistance to Orissa for minor and 
major Irrigation Projects

7743. SHRI D. AMAT; Will Ihe 
Minister of AGRICULTURE AND 
IRRIGATION be pleased to state the 
assistance proposed to be given 1o 
Orissa during the current financial 
year for the minor and major irriga­
tion schemes?

THE MINISTER OF AGRICULTURE 
AND IRRIGATION (SHRI SURJIT 
SINGH BARNALA): Central Assistance 
to States is given in the form of block 
loans and grants which is not related 
to any sector of development or 
specific project. The outlay, however, 
approved for major/medium and 
minor irrigation schemes for 1978-79 
is Rs. 32 crores and Rs. 13.80 crores 
respectively.

There is, at present, no proposal un­
der consideration to grant advance 
plan assistance for major, medium or 
minor irrigation schemes to any State 
during 1978-79.

Grievances of Students of gwami 
Shraddhanand College

7744. DR. VASANT KUMAR PANDIT: 
Will the Minister of EDUCATION, 
SOCIAL WELFARE AND CULTURE, 
be pleased to state:

(a) whether the police officers of 
Alipur police station entered Swaml 
Shraddhanand College premises with 
the permission of the Principal on 16th 
February and arrested 14 students 
after lathi-charge;

(b) whether the students have start­
ed Dhaitoa demanding inquiry by the 
Government and the Vice-Chancellor 
into the action of the police and the 
D.T.C.: and

(c) if so, what action the Govern­
ment have taken to redress the grie­
vances of the students and release of 
the cases filed against the studesats?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUNDER):
(a) to (c). The information is being 
collected and will be laid on the Tablb * 
of the Sabha in due course.

Creation of Posts in National Seeds 
Corporation

7745. SHRI MAHI LAL:
SHRI MOHAN LAL pIPILr 
SHRI RAJESHWAR SINGH: 
SHRI KALYAN JAIN:

Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to 
state:

(a) whether the Ex-Chairman, Na­
tional Seeds Corporation had imposed 
a complete ban on creation of new 
posts and whether the Bureau of Pub­
lic Enterprises had also directed its
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management for total baft Oq creation 
of new posts;

(b) whether despite this, the Mana­
ging-Director on the eve of his retire­
ment in October, 1977, created a num­
ber of posts as per the powers under 
Article 96C of Articles of Association 
of NATIONAL SEEDS CORPORA­
TION and without bringing them the 
notice of the Board of Directors,

(c) whether there exist no recruit­
ment rules for some of the said posts 
of higher managerial level and the 
persons appointed to these posts with­
out sufficient qualification and have 
also not been assigned any extra res­
ponsibility commensurate to the 
posts, and

(d) if so, action taken or being 
taken m this regard particularly when 
Corporation’s existence is precarious 
as per the news report of ‘Hindustan 
Times’ dated 17th February 1978?

THE MINISTER OF AGRICULTURE 
AND IRRIGATION (SHRI SURJIT 
SINGH BARNALA) (a) to (d) Infor­
mation is being collected and will be

placed on the 
shortly
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